
3655        Written Answers        [ RAJYA SABHA ] to   Questions 3656 
THE    MINISTER    OF    PLANNING   ] (SHRI 

B. R. BHAGAT) :   No, Sir; there has been no 
such communication from the  World  Bank  to 
the  Government of India. 

 
t [ALLOTMENT   OF   QUARTERS   TO 

RESERVISTS 

*518. SHRIMATI SARLA BHADAU-RIA: 
Will the Minister of WORKS AND HOUSING be 
pleased 1o state: 

(a) the reason why the Centra! 
Government employees, who were reservists 
in the military and were called for active 
service at the time of the Chinese attack, have 
not so far been allotted quarters on their 
return from active service; 

Ob) what is the number of such em-
ployees; and 

(c) by when quarters will be allotted to 
them?] 

 

UTHE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CHAND KHANNA): (a) 
to (c). In consultation with the Ministry of 
Defence, a decision was taken in December, 
1963, in regard to the "Retention of General 
Pool Accommodation by the families of Civil 
Government Servants who are permitted to 
join the Defence Forces or who are called up 
for Active Service during the present 
Emergency". 

A copy of the order issued in this 
connection on the 20th December 1963 is laid 
on the Table of the Sabha. [See Appendix 
XLIX, Annexure No. 50.] 

It will be noticed that the order also covers 
those Government servants who are in the 
reserves of the Defence Services, including 
those in the Territorial Army and the Auxi-
liary Air Force, and who are called up for 
active service. 

t[ ] English translation. 
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The reservists who were called up for 

military duty and who were not in occupation 
of General Pool Accommodation, are to be 
treated at par with other eligible Government 
servants.] 

MARKETS CONSTRUCTED IN DELHI BY THL 
WORKS AND HOUSING MINISTRY 

*519. SHRI B. K. GAIKWAD: Will the 
Minister of WORKS AND HOUSING be pleased 
to state: 

(a) whether it is a fact that sime shops 
were reserved for the persons belonging to 
the Scheduled Castes and Scheduled Tribes 
in the mar<ets constructed by his Ministry in 
Delhi; 

(b) if so, whether it is a fact that this 
policy is not being implemented by 
Government; and 

(c) if so, what is the reason therefor? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CBAND KHANNA):   
(a)  No. 

(b)  and  (c). Do not arise. 

ACCOMMODATION      TO      GOVERNMENT 
EMPLOYEES IN DELHI 

*520. SHRI D. B. DESAI: Will the Minister 
of WORKS AND HOUSING be pleased to state: 

(a) whether it is a fact that a lirge 
number of Central Government em 
ployees in Delhi, who have put in 9 to 
10 years service, have not so far been 
provided with Government accommo 
dation; ' 

(b) if so, what are the reasons thereof and 
the approximate time by which such 
employees are likely to get accommodation; 
and 

(c) what is the number of Government 
quarters which are ready or likely to be ready 
for allotment in. the next two months? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CHAND KHANNA) :   
(a)  Yes. 

 

(b) The number of Government servants 
involved is over 1 lakh in Delhi against an 
availability of about 36000 residences only in 
the general pool. 

(c) About 6000 houses are under 
construction and another about 4700 are to be 
taken up shortly of which about 3500 are 
likely to be completed during 1964-65. Some 
of these houses will be available in the next 
two months. 

KADANA IRRIGATION PROJECT 

*521. SHRI M. C. SHAH: Will the Minister 
of IRRIGATION AND POWER be pleased to state: 

(a) whether the Governments of Gujarat 
and Rajasthan have now come to an 
agreement regarding the Kadana Irrigation 
Project;  and 

(b) if so, why this project is not being 
implemented? 

THE MINISTER OF IRRIGATION AND 
POWER (DR. K. L. RAO): (a) Yes, Sir. 

(b) The project is under examination in the 
C.W.  and P.  Commission. 

 


